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Delhi Legislative Assembly
Bulletin part-II

'(General information relating to Legisltive and Other Matters)

Thursday 5" May, 2011/Vaisakha 16, 1933(Saka)

No. 121

Subject: Constitution of the House Committee fof the year 2011-2012.

Hon’ble members are héreby informed that the Hon’ble Speaker is
pleased to constitute the House Committees for the year 2011-2012. The

Composition of the Committees is as under:-

L Business Advisory Committee

i) Hon’ble Speaker Chairman
ii)  Hon’ble Deputy Speaker
iii)  Shri Kanwar Karan Singh
iv)  Dr. Narender Nath 7 :
v) . ShriPrahlad Singh Sawhney
vi) Shri Devender Yadav ! -

“vii)« - Shri Sahab Singh Chauhan A
viii) 'Shri Manoj Kumar ey
ix) Dr. S.C.L. Gupta
Rules Committee oF ot o
i) Hon’ble Speaker: - Chairman
if)  Shri Kanwar Karan Singh il ih A R S
iii)  Shri Mukesh Sharma
iv) - Shri A. Dayanand Chandela A.
v) Shri Naseeb Singh '

-vi). Dr. Jagdish Mukhi
vii) Shri Ravinder Nath Bansal
viii) - Shri Sunil Kumar Vaidya
ix)  Shri Ram Singh Netaji

3.  General Purposes Committee e -5 ,

i) Hon’ble Speaker ' : - Chairman
ii)  Shri Kanwar Karan Singh- = - '
iii)  Shri Anil Bhardwaj
iv)  Dr. Bijender Singh
v)  Shri Jaswant Singh
vi)  Shri Sumesh Shokeen
vii) Shri Sahab Singh Chauhan
viii) = Shri Anil Jha
ixX)  Shri Srikrishan Tyagi



Commiittee on Private Members Bllls & Resolutions

i)  Hon’ble Speaker Chairman
i)  Hon’ble Deputy Speaker
- iii)  Shri RajeshJain - -
iv)  Shri Kanwar Karan Singh
v)  Shri Devender Yadav
vi)  Shri Nand Kishore
vii) Shri Jai Bhagwan Aggarwal
viii) Shri Pradyumn Rajput
ix) Dr. S.C.L. Gupta
Library Committee : |
i) Hon’ble Speaker - Chairman

ii)  Shri Tarvinder Singh Marwah
iii)  Shri Mala Ram Gangwal

iv)  Shri Hari Shankar Gupta

v)  Shri Arvinder Singh

vi)  Smt. Barkha Singh

vii) Shri Pradyumn Rajput

viii) Shri Dharam Deo Solanki

ix) Dr. S.C.L. Gupta

Question and Reference Committee o,

i)  Hon’ble Deputy Speaker Chairman
ii)  Shri Surender Kumar :

iii)  Shri Anil Bhardwaj

iv)  Shri Veer Singh Dhingan

v)  Shri Anil Kumar

vi)  Shri S.P. Ratawal

vii) Shri Mohan Singh Bisht

viii) Shri H.S. Balli

ixX)  Ch. Surender Kumar

Committee on Privileges By

i)  Shri Kanwar Karan Singh - ~ Chairman
ii)  Ch. Mateen Ahmad :

iii)  Shri Veer Singh Dhingan

iv) . Shri Jaswant Singh

v)  Shri Anil Kumar

vi)  Shri Devender Yadav

vii) Dr. Jagdish Mukhi

viii) Shri S.P. Ratawal

ix)  Shri Dharam Deo Solanki



81"'

10.

Committee on Governiﬁéhq:'Assumnces e 7
i)  Shri HS.Balli Chairman
ii)  Shri Naseeb Singh e | e

.iii) Shri Balram Tanwar

iv)  Shri Anil Kumar

v)  Shri Rajesh Lilothia
vi)  Shri Neeraj Basoya

vii) Shri Shyam Lal Garg
viii) Shri Subhash Sachdeva
ix) - Shri Shoaib Igbal

Committee on Petition SRR |
i) Hon’ble Deputy Speaker - Chairman
ii)  Shri Surender Kumar L
iiij)  Shri Naseeb Singh

iv)  Smt. Barkha Singh

v)  Shri A. Daya Nand Chandela A.

vi) Dr. Bijender Singh
vii) Dr. Harsh Vardhan

viii) Shri Sat Parkash Rana
ix)  Shri Srikrishan Tyagi

Committee on Delegated Legislation ‘ -
i)  Shri Subhash Chopra Chairman
ii)  Shri Jai Kishan

iii) Shri Balram Tanwar

~ iv)  Shri Surender Pal Singh

11.

v)  Shri A, Daya Nand Chandela A.
vi)  Shri Anil Bhardwaj

vii)  Shri Ramesh Bidhuri

viii) = Shri Karan Singh Tanwar

ix)  Shri Anil Jha

Commlttee on Welfare of SCIST |

i) Shri Jai Kishan Chairman
ii)  Shri Mala Ram Gangwal

iii) ~ Shri Veer Singh Dhingan

iv)  Shri Surender Kumar

v)  Shri Rajesh Lilothia

vi)  Shri Arvinder Singh

vii) ~ Shri Ramesh Bidhuri =

viii) Shri Sunil Kumar Vaidya
ix)  Shri Manoj Kumar



12.

13.

14.

15.

Committee on Papers Laid on the Table -

i)
ii)

- i)

iv)
v)
vi)
vii)
viii)
ix)

Shri Nand Kishore Chairman
Shri Prahlad Singh Sawhney e e

Shri Rajesh Jain

Shri Balram Tanwat

Ch. Mateen Ahmad

Shri Sumesh Shokeen

Shri Karan Singh Tanwar

Shri O. P. Babber

Shri Naresh Gaur

Committee on Woman and Child Welfare

)
ii)
iii)
iv)
v)
vi)
vii)
viii)
ix)

Smt. Barkha Singh - Chairperson
Shri Rajesh Lilothia |

Shri Jaswant Singh Rana

Shri Vipin Sharma

Shri Neeraj Basoya

Shri Hasan Ahmad

Dr. Harshvardhan

Shri Sat Parkash Rana

Shri Kulwant Rana

Committee on Environment

ii)

i)

iv)
v)
vi)
vii)
viii)
ix)

Shri Hari Shankar Gupta Chairman
Shri Veer Singh Dhingan |

Shri Arvinder Singh

Shri Jaswant Singh

Shri Dharam Deo Solanki

Shri Mohan Singh Bisht

Shri O. P. Babber

Shri Asif Mohammad Khan

Shri Bharat Singh

Committee on Salary and Other Allowances of Members of Delhi

Legislative Assembly : :

i)  Shri Kanwar Karan Singh ~ Chairman
ii)  Dr. Narender Nath ‘

iii)  Shri Anil Kumar

iv)  Shri Nand Kishore

v)  Smt. Barkha Singh

vi)  Shri Devender Yadav

vii) Dr. Jagdish Mukhi

viii) Shri Shyam Lal Garg

ix)

Shri Naresh Gaur
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17.

18.

Committee on Welfare of OBC
i) Shri Devender Yadav

~i)  Shri Anil Kumar

iii)  Shri Neeraj Basoya

iv)  Shri Jaswant Singh Rana
v)  Shri Nand Kishore

vi)  Shri Sumesh Shokeen
vii) Shri Kulwant Rana

viii) Shri Sat Prakash Rana
ix)  Shri Sunil Kumar Vaidya

Committee on Welfare of Minorities
) Ch. Mateen Ahmad

i)  Shri Jaswant Singh Rana
iii)  Shri Rajesh Jain

iv)  Shri Prahlad Singh Sawhney

v)  Shri Surender Kumar

vi)  Shri Veer Singh Dhingan
vii) Shri H.S. Balli

viii) Shri Srikrishan Tyagi

ix)  Shri Jai Bhagwan Aggarwal

Ethics Committee

i) Dr. Narender Nath

ii)  Shri Mukesh Sharma

iii) Smt. Barkha Singh

iv)  Shri Hari Shankar Gupta
v)  Ch. Mateen Ahmad

vi)  Dr. Harshvardhan

vii)  Shri O.P. Babber

viii) Shri Ravinder Nath Bansal
ix)  Shri Ram Singh Netaji

Chairman

R

Chairman

Chairman

R
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